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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF OCTOBER 2018

’ .| Restored acklo TransFer )
5. - it | aton | 5% |itused | Totat | Dnoss | Gt | DRSS | rorat | pendency
No. 01'3150%19 {fresh the Cases/Con | Institution [ Cases/con Court/Trib| Month Disposal as on
" cases) manth vert Cases vert cases unals 31.10.2019
MAIN CIVIL CASES
1 JWP 97 0 13 13 B4
2 1WA 279 54 54 56 56| 277
3 [WPC 5271 347 6 2 355 205 205 5421
4 |WPL 1040 10 10 13 13 1037
5 |WPS 11945 733 4 737 2 675 677 12009
6 |WPT 426 8 B 5 9 425
7 |WPCR 1408 110 1 1 1 62 63 1457
8 |[WPPRIL 81 9 ) S 9 81
9 WP 227 1126 52 52 1 39 40 1138
10 |WPHC 4 2 . 2 2 2 4
A |TOTAL (1to 10) 21682 1325 11 2 1338 4 0 1083 1087 21933
1 |FA 2975 30 5 35 28 28 2982
2 |FAM 810 1 1 10 10 801
3 [FA(MAT) 25 16 16 5 5 36
4 (SA 5667 59 1 60 1 71 72 5655
5 [MA 273 6 6 3 3 276
6 [MAC 7139 99 5 104 i9 19 7224
7 |CR 254 9 1 10 7 7 257
8 |[MCC 474 73 1 74 58 58 450
9 (COMP APPEAL 4 o 1] 4
TTiEP 9 0 0 9
12{TPC 68 8 8 4 4 72
13iCONC 0 0 0 0
14jCONT | 885 81 81 2 61 63 s03
15]iTR 0 0 0 0
16 |ITA 4 0 c 4
17 |CEA 0 0 ¢] 0
18 ;CER 0 0 0 ¢]
19 |ARBA 139 5 5 0 144
20 :ARBAP 4 0 1 1 3
21:ARBR 38 2 2 1] 40
22 [TAXC 96 0 0 96
23 [REVP 108 21 1 22 1 13 14 116
B |TOTAL (1 to 22) 18989 410 14 0 424 4 o 2B0 284 19129
TOTAL (A+B) 40671 1735 25 2 1762 8 0 1363 1371 41062
MAIN CRIMINAL CASES
i |CRREF 5 0 . ol - 5
2 ICRA 14334 102 1 103 65 65 14372
3 |CRR 4761 113 3 116 2 71 73 4804
4 [MCRC 1050 487 487 2 354 3586 1181
5 |MCRCA u/s 438 CrPC as7 145 145 100 100 432
6 [CONTR 8 0 0 8
7 [CRMP 3039 151 3 : 154 3 107 110 3083
B |TPCR 22 2 2 2 2 22
9 |ACQA 2459 25 1 26 7 7 2478
C TOTAL=(1to 9) 26065 1025 6 2 1033 7 0 706 713 26385
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL & 66736 2760 3 4 2795 15 0 2069 2084 67447
CRIMINAL CASES
PE”DE"]'E%E'E’;‘;';EASE/ 66736 INCREASE (+711) 67447
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